FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MILANI TECNO ENGINEERING LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor MILANI TECNO ENGINEERING LIMITED
2 Date of incorporation of corporate | 05" September, 1984

debtor

3. | Authority under which corporate debtor | Registrar of Companies- Kanpur
is incorporated / registered

4. Corporate Identity No. / Limited | US1109UP1984PLC006714
Liability Identification No.of corporate
debtor

S Address of the registered office and | Registered Office: 01, Plot No. 90, Mayur Colony,
principal office (if any) of corporate | Jhalwa, Prayagraj, Allahabad, UP-211012

debtor Corporate Office: 4th Floor, Shri Shubh Apartments,
Prafull Kanan Vip Park, Kestopur, Kolkota WB-700101

6. | Insolvency commencement date in | 24.08.2022
respect of corporate debtor

7. | Estimated date of closure of insolvency | 19.02.2023
resolution process

8. Name and registration number of the | Name: Anurag Nirbhaya
insolvency  professional acting as | Reg. No: IBBI/IPA-001/IP-P00870/2017-2018/11468
interim resolution professional

9. Address and e-mail of the interim | Address: 204, Sagar Plaza, Plot No.19, District Centre
resolution professional, as registered | Laxmi Nagar, New Delhi -110092
with the Board Email Id: anurag@canirbhaya.com

10. | Address and e-mail to be used for | Address: 204, Sagar Plaza, Plot No.19, District Centre
correspondence  with  the interim | Laxmi Nagar, New Delhi -110092
resolution professional Website: www.milanitechno.com

Email Id: cirp@milanitechno.com
Helpline No.: 8368569355

11. | Last date for submission of claims 07.09.2022

12. | Classes of creditors, if any, under clause | Investors in the Collective Investment Scheme floated by
(b) of sub-section (6A) of section 21, | the Corporate Debtor

ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals | 1. Mr. Sanjeev Gupta
identified to act as Authorised | 2. Mr. Rajeev Lochan
Representative of creditors in a class | 3. Mr. Raj Kumar Soni
(Three names for each class)

14. | (a)Relevant Forms and a.  Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives Physical Address: same as above in point no. 10
are available at: b.

1. Mr. Sanjeev Gupta
Regn. No.-IBBI/IPA-001/IP-P01575/2018-2019/12408
307, Laxmideep Building, Plot No-9, District Centre,
Laxmi Nagar, Delhi-110092.

2. Mr. Rajeev Lochan
Regn. No.-IBBI/IPA-002/IP-N00606/2018-19/11885
243, Ist Floor, AGCR Enclave,New Delhi — 110092.

3. Mr. Raj Kumar Soni
Regn. No.-IBBI/IPA-002/IP-N01219/2022- 2028[14}36
127, Second Floor, IP Colony, Sector 30- 33 “"Ga&'N 0 Y%,
Indraprastha Colony, Faridabad, Haryana —{ 12/
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Note:
¢ The Financial Creditors in a class are advised to submit their claim online through
website at www.milanitechno.com in specified Form CA.

® In case of any clarification/difficulty in submission of claim by Financial Creditors in a
class, they may contact during the office hours from 10:00 AM to 6:00 PM at helpline
no. 8368569355.

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the
commencement of a corporate insolvency resolution process of the Milani Techno Engineering
Limited on 24.08.2022.

The creditors of Milani Techno Engineering Limited are hereby called upon to submit their claims
with proof on or before 07"September, 2022 to the interim resolution professional online through
website at www.milanitechno.com in specified form.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [Investors in the Collective Investment Scheme floated
by the Corporate Debtor] in Form CA.

The financial creditors in a class shall submit their claims in Form CA with proof online through
website of the Corporate Debtor only.

Submission of false or misleading proofs of claim shall attract penalties.

Interim Resolution Professional

AFA Validity - 14/12/2021 to 13/12/2022

Date: 27.08.2022 In the matter of Milani Techno Engineering Limited
Place: New Delhi Regn. No..IBBI/IPA-001/IP-P00870/2017-2018/11468



alsopart of the deal. Ports & Terminals, said, “With
Thedealalsoincludesa270  this deal,whichyieldsa multi-
MW multi-fuel powerplantat  fold return on our invest-
Hazira, which hasalong-term  ments,Essar Ports & Terminals
power purchase agreement has unlocked value forall its
with theadjacentsteelmaking  stakeholdersand will continue
facility.A 515 MW gas-based  to focus on building new and
power plant,along with allied modern core infrastructure
land,isalsopartofthetransac-  assetsinIndiaand overseas”
tion. Prashant Ruia, director,
A 100-km Gandhar to Essar Capital, said, “Essar is
Hazira transmission line,con-  now repositioned for growth

complete the debt repayment
planof $25 billion (%2 trillion)
withthe Intianbanking sector
being almost fully repaid.

Essar's aggregate revenues
will stand at $15 billion
(around %1.2 trillion) and an
AUM (assets under manage-
ment) of $8 billion (364,000
crore) comprising various
assets spread across India and
overseas.

technology and services, it
said, without giving details.
“While ongoing businesses
will provide operational stabil-
ity,ourrenewed focuswillbe to
transition existing assets to
green and invest in sector-
transforming cleanbusinesses
around the investment themes
of decarbonisation and digiti-
sation,”itadded.

v

-~

rocess for C erson: i 016)
FOR THE ATTENTION OF THE CREDITORS OF
GEOSHINE MINES 2 METALS LIMITED

Board of India {insolvency
20186

FOR THE ATTENTION OF THE CREDITORS OF
MILANI TECNO ENGINEERING LIMITED

rpol
Limited on24.08.2022 in C.P. (IB) No.- 70/ALD/2021
The creditors of Geoshine Mines 2 Metals Limited ate hereby called upon to subit their claims

|Limited on 24.08. 2022
The creditors of Milani Techno Engineering Limited are hereby called upon to submit their
claims with proof on or be[ore OTmSep!embef 2022 fo'the interim resolution professional online|

with proof on or before 7 122 fo the Intel online through
website at www.geoshinemines.com in spemﬁed ¢orm
The financial creditors shall submit their claims wnh praof by electronic means only. Al other

The ﬁnancval credllors shaﬂ submit thsnr dalms wntn proof by eiech'cmc means only. All other|

form.

creditors may submitthe claims with proofin person, by post o
Afinancial creditor belonging to a class, as listed againstthe Pmm No: 12, shallindicate its choice
fisted

inper
Afnanmal creditor belongingdo a dass aslisted
of :

of authorised representative of the class from among the three

from among the three insolvency professionals listed against entry|

an, by postor eans.

¥
againstihe entry No. 12, shallindicate its choice

against Point No.13 to act as authorised representative of the class [investors In the Collective| [No13 toactas of the class [ Inthe Collective
|Investment Scheme floated by the Corparate Debtor]in FormCA. Scheme floated bythe(:orporats Debtor]inForm CA, ) e
The financial creditor in 2 class shall submit their claims in Form CA with proof online [ The fi their claims in Form CAwith ps gt
through ite of th Debtor Only. website of the Corporate Debtoranly.
ffalse or fs of clal hall f fal i p f claim shall
sdf- sd/-
Anurag Nirbhaya ) Anurag Nirbhaya
Interim Resalution Professional Interim Resolution Professionat
In the matter of Geoshine Mines 2 Metals Limited AFA Validity - 14/12/2021 to 13/12/2022
Date: 27.08.2022 Regn. No.: IBBIIPA-D01/IP-P00B70/2017-2018/11468 | | Date: 27.08.2022 In the malw; of Milant Techno Engineering Limited
Placs: New Delhi AFAVALIDITY : 1411202021 la 13/1212022] | Place: New Delhi Regn. No.{BBIIPA-001/IP-P00BT0/2017-2018/11468

RELEVANT PARTICULARS RELEVANT PARTICULARS
+. | Name of corporate debtor GEOSHINE MINES 2 METALS LIMITED | | 1. [Name of corporate debtor [MILANI TECNG ENGINEERING LIMITED
2. | Date of incorporation of carporate debtor ~ [16th May, 1997 2. | Date of i ion of corporate debtor  |05th September, 1984
3. | Authority Under which corporate debtor is i Ties- Kanpur 3. | Authority Under which corporate debtor is i 3
conporated IRagisiered Registrar of Companies- Kanpu ity e Registrar of Companies- Kanpur
4. | Corporate ldenh(y No. / Limited Ligbility . | Corporate identify No. / Limited Liabili
No. of corporats deblor || U74110UP1997PLC021979 4 ool D’Vﬂ, it i Y |Us1109UP1984PLCO06T14
15, | Address of the registered office and |Registered fice: P No. 1033 SA, Kalaua | [ 5. [ Address of e registered office and [Registered Office: 1, Plot No, 90, Mayur
principal office (if any) of corporate deblor |Gaushpur Main Road Airport Posi- Bamrauli, principal office (if zny) of corporate deblor Cok)ny Jhalwa, Prayagraj, Alahabad, UP-211012.
Ps. Dhoomanganj, Prayagraj, Allahabad, . Corporate Office: 4th Floor, Shri Shubh r\j
UP-211012 Apartments, Prafull Kanan Vip Park, Kestopur,
6. | Insolvancy commencemant date in 24.08.2022 Kolkota WB-700101 ¢\
respectof corporate debtor 5. | nsoivency damin 24.08.0002
7. |Estimated date of closure of insalvency 19.02.2023 respect ol corporate debtor g
resolution process 7. | Estimated date of closure of insolvency 19.02.2023 L
8. Nan;e and registration number of the Name: Mr. Anurag Nirbhaya resolution process 5
insolvency professional acting as interim Reg No.: istrat i " T
resoluton IBBIIPA-001P-Po0a70/20t7-201a/ttaes | | & | Neme adregvaim umboratie . fame: Mr. Anurag Nirbhaya
9. | Address and e-mail of the Inferim Resolution | Address: 204, Sagar Plaza, Plot No. 18, resolution ional IBBPA001 /IP-PO0B70/2017-2018/11468
Professional s registered with the Board District Centre Laxmi Nagar, 9. | Address and e-mail of the Interim Resolution | Address: 204, Sagar Plaza, Plot No. 19,] €~
New Delhi-110092 Professional as registered with the Board | District Centre Laxmi Nagar, A
Email ID: anurag@canirbhaya.com s New Delhi-110092
10.| Address agd e-maﬁ:ﬁ to u?e_u?aez_s for Spcmncesg;r igj' Sagira:sazz Plglelf;im 1309 2 Emall 1D: anurag| com
corespendance wit) e interim felct Oenice Laxeol Natiae, New Dol -1 70.| Address and e-mail 1o be used for ‘Address: 204, Sagar Plaza, Piot No.19,
resolution professional glebf'}sf :W-é‘eﬂs“n!\"m’:::»:m correspondence with the interim District Centre Lagmi Nagar, New Delhi 110082
Feloine Not 757;?}1?236“' Sl resolution professional Website: www.milanitechna.com
i il Email d: cirp@mitanitechno.com [\
11.| Last date for submission of claims 07.08.2022 Helpline No.:
12. | Classesal fany ) of subsechion (64 | inthe Collectve investment .| Last date for of claims 07.08.2022
of sackon 24, mm by the fnlerim raschtion xolessera | Scheme fioated by the Corporate Debtor 12| G T -y W I The Coladtive nvestment
| Namesof Insolvency Professionals idenified |1.Sujata Garg | o section 2, ascertanes by 8 i resouon professonal | Scheme floafed by the Corporate Dbt
13 s s Auborisd Resreseniaiv of credtors 2 Pevian Lohia miaatt b'P R (U]
ina class {Three names for each class) 3.Suresh Kumar Mittal 13 mﬁ";"msig nsoivency Professionals % M R:;l: Lod?an
14.| (2) Relevant Forms and {@)Web fink: hifps: ”‘bb' govinomeiownioads in a class (Three names for each class) 3. Mr. Raj Kumar Soni %
(:‘),a?;ﬁfau'.( authorized ppresaniakves are 58)5} Rgss;ﬁn No. 14.] &) Relevsnt Formsand 3. Web link: hiips //ibbi. govinhomeldownloads -
BBUIPA-003P-NOD336-CO1/2017-2018/11674 (0) of aulhorzed representatives e Ph1 ng &ﬂ'“emm inpainina 10 | &
A+115, Second Floor, Azad Chamber, avaolahle at ?%gn M\:1 0 Iggﬁ; m'?m 5
1 g“;m‘m P00 507, Laxmideep Buidng, PloNo, Distit. | -
BB Registration (Centre, Laxmi Nagar, Delhi-110092. 1
it —— Mot \T
7505, Gardenia Greens, C-10. Sectr 16, Regn. No.{BBUIPA-002/1P-NOOBOG2018-19/11885
Vasundhara, Ghaziabaq Utar Pradesh-201012 ;Y!A?A lsrxé‘l% A?ER EnclaveNew Delhi~ 110092
. 3{5’&"%@?&?3‘5“ &M ¥ Regn. No--BBIIPA-0021P-NO1218/2022-2023/14136
BBUIPA-001/IP-P-0262112021-2022/14033 (27 Secent Eow P ooy Saeia 90-5, CHG N,
it No-119, Chardhem Apariment, Plot No-38, jrthesmasl Colbry Farabed Harymias A0S 5 S
Seclar-9, Rohini, Near Rohini West Metro Station, | [Note: )
North West, Defhi-110085 ! Ths F reditors inach it their <
Note: 1 WWW. com orm CA. - >
« The Financial Creditors in a Class are advised to submit their claim online through| |-incase of any clarifi difficultyi —Q_VL
bsit f i orm class, they may.contact during the ofﬁee hours from 10:! WAM 1o 6:00 PM at helpllne no, )
in fany ficulty insu ”‘m.x? Financi aClass,| 18368569355,
they may 10:00t06: 7678571120 Notice is hereby gwen tratthe National Company Law Trbunal, Allshabad Bench has ordered e
Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the A resolution p of the Milani Techno Eng
of a Corporate Procass of the Geashine Mines 2 Metals
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